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That T give herein below the details of the assets (immovable, movable, bank bulzn&. l:h/:;uf . {:ﬁfﬂ,}f
B e

spouse, my dependents and myself™; Afe 2"
’5:/";;;:3
2

{A} DETAILS OF MOVABLE ASSETS
(Assets in joint name indicating the extent of joint ownership will also have to be given) .
Sl Description Self Spouse(s) | Dependent-1 | Dependent-2 | Dependent-3
No, Name{s} Name Name etc. Name
lale  A¥aturayan Lmehd Sot
e
(3 [Cek e s 000 = v Lo, 000 payd
{ii) | Deposits in Banks, BT Bbar | ap), kRe|
Financial Institutions | Vedrar SoPR8 1GF-Fapsa N ad
And Non-Banking naydy ";:r
Financial Companies B b ﬁ Appbiat] I
(iii) | Bonds. Debentures and jﬁ el ! s
Shares in companies uif Hll:l ML! '
><H _
| {iv) | Other financial e Phll_.ﬂu_t- 4 §
instruments, NSS. bl ot 904 N N vd .
postal Savings, LIC 451079443
| Policies, etc. Rb 5796 pa-
(v) | Motor Vehicles fHtatabal  Hedel S0 : Tl - ol
{Details of make, etc.) 1:'?:; ,'iﬂl; A% M- it . Bh-pl- AS
L BA-0) - ol5S ) 2119
AR ) Hodl 26809
(vi) |Jewellery (give details |+, “‘”‘f 1 all ﬁnm wil
of weight and valug) |} 46 g Vidie e ’!i oA
- AT000 - 0 abeal 09
Shoores [ VOLULEL
(vii) | Other assets, such as W =
values of claims/ W hd N Jd -
interasts .
Note: Value of Bonds/ Shares/ Debentures as per the latest market value in Stock Exchange in

respect of listed companies and as per books in the case of non listed companies should be

given,

*Dependent here means u person substantially dependents on the income of the candidate.
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DETAILS OF IMMOVABLE ASSETS

[Mote : Properties in joint ownership indicating the extent of joint ownership will also have (o be

indicated]
: Descriplion Sell Spouse(s) | Dependent-1 | Dependent-2 | Dependent-3
o, Mame(s) Mame Mame cic, Mame
Y o . [P
'Ipfi_lij'l Wwﬂ \SI\-‘.L‘ r
(i) | Agricultural Land- ':t%fgjfm |
- Locations(s) ‘ W o ”I.t ;
- Survey numbern(s) -ﬁm o e S
- Extemt (Toal deliy arhld
imeasurenent ) iRl kot )
- Current market abaut €412 lek
value
(i) | Non-Agricultural = By ) '
Land- SOk I I I
- Locations(s) Pre e~ 2397 AL
b - Survey number(s) p% {s nuim#
- Extent (Total ek ;?,
measurement) [%g?&i
= C‘I::'rua&nl market S s
| (i) | Buildings Ll
{commercial and - 4 T N .
residential) nd "’M N
- Locations(s)
- Survey / door
numbers{s)
- Extent (Total
measurement
- Current market
| vilae
{iii) | Htuses / Apartments,
etc- 1
- Loecations(s) N L'E
- Survey / door V lJ
numbers(s)
- Extent (Total
measurenent) il
- Current market tfw v
value F A-32 fakhs .
{iv) | Others (Such as ) i o A
interest in property) N Nl Nt nd -
-
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give herein below the details of my liabilities/ over due to public financial institutions and
government dues:-

[Note : Please give separate details for each item)

s.Mo, Descriplion Name & address of Amount
Bank/Financial Institutions(s) | outstanding

Departments(s) B

{a) |(i) Loans from Banks Lofend Beving Raad | Fatril abon 7 lank.

[eirt Witk AN HaRuleuk Y

(ii) Loans from financial institutions

(V&1 N

(iii) Government dues;-

- N

(a) dues to departments dealing

with government i ¥ AJ
accommodation
(b} dues to departments dealing with H Lﬂ
supply of water
{c) dues to departments dealing with .
supply of electricity Nl
(d) dues to departments dealing with Y Lf
iclephones

(e} dues to departments dealing with

government transport (including - M J
aircrafts and helicopters)
(F) other dues, if any b Li
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